15 BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH

 COURT1
CP(IB) 651 of 2019,

Coram MADAN B. GOSAW MEMBER (.IUDICIAL)
VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

V ATTENDANCE CUM- ORDER SHEET OF THE HEARING GH VID ING BEFORE THE
'AHMEDABAD BENCH OF THE NAT!ONAL COMPANY LAW TRI UNAL ON 15.02. gg L

i _NameoftheCompany: S tian e .B.M Enterprise

L | V/s
Hltkan Packaglng Pvt Ltd

' Section:

9 of the Insolvenﬁcyv & Bankrugtgg Code, 2016

viLearned» TCO(‘)un’sel Kinj akl‘ Trivédi appeared fbf Oﬁ)efétional Credltor g
Learned COunSel Mr. Vatsal Patei apbearéd for lzCorpoi"a.te Dethr.
‘. ’:Plyeac"iings are cofnplgtei. | .

-~ Matter tdappear for hearing on 15 03202 1.

(VIREND A KUMARGUPTA) o oabh GOSAVI)
| HNICAY =~ MEMBER(UDICIAL)

DatedthxsthelSthd"_‘ ofFebruary, 2021 -

s : i’r’akﬁlh"k" o




